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WRITTEN ANSWERS TO UNSTARRED QUESTIONS
Wastage of Methane Gas

1121. SHRI AVINASH PANDE: Will the Minister of COAL be pleased to state :

{a) whether it is a fact that the failure of Government to auction blocks for the
extraction of Coal Bed Methane (CBM) gas alongside the auction of coal blocks will
let the millions of tonnes of extractable methane gas to escape from coal mines and
cause losses worth over ¥ 200 crores to Government;

(b) if so, whether Government has formulated or is planning to formulate a

policy or initiate any other action to prevent the wastage of methane gas;
{c) if so, the details of measures being taken by Government, and
{d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF COAL (SHRI PIYUSH
GOYALDY: (a) to (d) No, Sit. In order to hamess Coal Bed Methane (CBM) potential in
the country, the Government of India formulated a policy in 1997 wherein CBM being
natural gas is explored and exploited under the provisions of Oil fields (Regulation and
Development) Act 1948 and Petroleum and Natural Gas Rules, 1959 and administered
by Ministry of Petroleum and Natural Gas. As an ongoing process, Directorate General
of Hydrocarbons carries out studies to shortlist and carve more CBM blocks for
auction for the forthcoming CBM rounds in consultation with Central Mine Planning
and Design Institute Ltd. and Ministry of Coal. As on date, 33 CBM blocks have been
awarded to various Public Sector Undertakings/private orgamzations in four rounds
of bidding for exploration and exploitation of CBM, which covers 17,200 sq. km.
(66%) of the total available coal bearing area (26,000 sq. km.) in 11 States of India viz.
Andhra Pradesh, Chhattisgarh, Gujarat, Jharkhand, Madhya Pradesh, Maharashtra,
Assam, Odisha, Rajasthan, Tamil Nadu and West Bengal. Total prognosticated CBM
resource for 33 awarded CBM blocks 1s about 63.3 Trillion Cubic Feet (1792.43
Billion Cubic Metres), of which so far, 9.9 Trillion Cubic Feet (280.8 Billion Cubic
Metres) has been established as Gas-In-Place (GIP) from 8 CBM blocks that have

entered development phase.

Allocation of funds under CSR scheme

1122. SHRI DHIRAJ PRASAD SAHU: Will the Minister of COAL be pleased to

state.

{a) whether public sector coal undertakings have been allocating funds for
taking up projects under the Corporate Social Responsibility (CSR) scheme;



